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Notes of The
Registry Order of The Tribunal

 Heard learned counsel for the applicant and
respondents through VC.  Mr. S. Behera,
learned counsel appearing on behalf of
applicant's counsel submitted that the applicant
has filed memo for withdrawing the OA since
the grievance of the applicant has been
addressed by the respondents.  The
respondents’ counsel submitted that the
impugned transfer order has been cancelled.

In view of the above the OA is disposed of as
not pressed. Copy of the order to the counsels
for both the parties.
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